\ 2161 TEM NO. 84 REG STRAR COURT. 1 SECTI ON 1|

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRIM NAL APPEAL NO(s). 56 OF 2006
BEFORE THE REG STRAR S. G SHAH
RAVESH VI THAL PATI L Appel | ant (s)
VERSUS

STATE OF KARNATAKA & ORS. Respondent ( s)
(Wth office report)

Date: 09/12/2010 This Appeal was called on for hearing today.

For Appell ant(s)
M. Shankar Divate, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER
Li st before the Hon' ble Court, as per rules.
Regi stry has to rectify t he dat abase SO as to
di scl ose the name of the | earned counsel for the respondents

in the cause |ist.

(S. G SHAH)
REG STRAR

rd



